FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SWASTIK ISPAT PRIVATE LIMITED

N PARTICULARS DETAILS
1. | Name of corporate debtor Swastik Ispat Private Limited
2. | Date of incorporation of corporate debtor 14.05.2003
Authority under which corporate debtor is ) . .
3. incorporated/registered Registrar of Companies Cuttack, Odisha
Corporate Identity No. / Limited Liability
4. Identification No. of corporate debtor U271020R2003PTC007161
5 Address of the registered office and principal |PLANT SIDE ROAD, ROURKELA, Orissa,
* | office (if any) of corporate debtor India, 769001
6. | Insolvency commencement date in respect of | Order Pronounced on 12" June 2025
corporate debtor Order Received on 13" June 2025
7. | Estimated date of closure of insolvency resolution | 09.12.2025
process
Name and registration number of the insolvency | CA (IP) Payal Agarwal,
8. |professional acting as interim resolution | Regn. No.: IBBI/IPA-001/IP-P-02254/2021-22/
professional 13571
o, |Address and e-mail of the interim resolution %I%ggzllege Lane, Nimchouri, Cuttack, Odisha-
professional, as registered with the Board Email- agarwalpayal2008@gmail.com
Address and e-mail to be used for|OldCollege Lane, Nimchouri, Cuttack, Odisha-
10.| correspondence with the interim resolution | 753002,
professional Email- swastikispat.cirp@gmail.com
11.| Last date for submission of claims 26.06.2025
Classes of creditors, if any, under clause (b) of
12.| sub-section (6A) of section 21, ascertained by [ NA
the interim resolution professional
13.| Names of Insolvency Professionals identified to [ NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14.| (a) Relevant Forms and Web Link:
(b) Details of authorized representatives are https://ibbi.gov.in/fen/home/downloads
available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Cuttack bench has ordered the
commencement of a corporate insolvency resolution process of Swastik Ispat Private Limited on
12 June 2025.

The creditors of Swastik Ispat Private Limited, are hereby called upon to submit their claims with
proof on or before 26™ of June 2025 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
Sd/- Payal Agarwal
Interim Resolution Professional of Swastik Ispat Private Limited
Reg No: IBBI/IPA-001/IP-P-02254/2021-22/13571
AFA Valid till 31st December, 2025

Place : Cuttack
Date: 15.06.2025

Size : 12 x 19 sqcm




Town." Dist.: Mayurbhani. 1" 154 05 2025, All concerned thereof having any
declare that, one Lalit Kumar property purchased under the said Regd. Sale Deed bearing
for Palestine, includingrecog- | Das, the gty ag o A9ent] | Bocument No. 10602003201/ 5020 t SRO, Berhampur-1 &
nising the Palestine Liberation gifse‘;“; e(;aa‘;"per h;"’r j:s'; the original Link RORs vide Khata No. 863/11982 & Khata No.
Organization (PLO) in 1974 let:ergdtgzo.oa.zoz's agg o 863/11564 of Mouza Ankuli under Berhampur Tahasil, are
and formally recognising same has been granted by the | | réquired to file their claim with the undersigned within 15
Palestinian statehood in 1988, Head Office, Odisha Grameen (Fifteen) days from the date of publication of this Notice.

Accusing the Modi gov-. |Bank vide letter No.: P&T/01/ failing which it will be presumed that the property having link
ernmentofhypocrisy, Khera [2025-26 dt. 02.06.2025. That, with said Document is free from encumbrances and any claim
citedaBJP MP’srecentstate- f|as such the depositors are in respect of thereof, against the Applicantas a Mortgager and
ments glorifyingIndia’ssup- |hereby requested not to| |the Company as the Mortgagee, shall be void and ineffective
port for Palestine while gﬁposg :.“5’ am?“';‘ 1hr9tug_*l; afterthe rapseof15(F|fteen)d§ys of publication of this Notice.
abstaining from the UNvote, b;m-rgl’;asg d“ﬁv‘?t”,:}r? agpd°:;s“’(;f Bijay Kumar Pattnaik, Advocate,

“A BJP MP's recent the- his disengagement. Baikuntha Nagal:, 3rd La_ne,
atrics of glorifying India’s AtPo. Berhampur, Dist-Ganjam

claim over the

for Palestine, Khera h-
lighted India’s past support

support of Palestine exposes ‘ PIN-760001, Mob. No. 9438268735
thisabstention as an epitome
of hypocrisy and this gov- ; FORM A N
ernment’s schizophrenic for- PUBLIC ANNOUNCEMENT
“eign policy,” Khera accused: (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 20186)

. . FOR THE ATTENTION OF THE CREDITORS OF
SWASTIK ISPAT PRIVATE LIMITED

A DADB AR

By virtue of an affidavit sworn

before the Executive Magistrate, . PARTICULA 727
Bhubaneswar, on dated| ||No, ICULARS ETAILS
13/06/2025, 1 PRAFULLA 1. | Name of corporate debtor Swastik Ispat Private Limited
KUMAR  JENA, Permanent 2. | Date of incarporation of corporate debtor 14.05.2003

ident of AT- Dinabandh y - - 3
;eg' Kr;fa:ga, PS. B;ap:r, g:{ 3 Auihorny undey which corporate debtor is
Dhenkanal, Odisha, Pin- 759015, incorporated/registered
declare that | have changed my Corporate Identity No. / Limited Liability
name from BIPINI SAHOO (Old i Identification No. of corporate debtor U271020R2003PTC007161

Name) to PRAFULLA KUMAR Address of the registered office and principal | PLANT SIDE ROAD, ROURKELA, Orissa,

:E'ﬁ‘bgﬂi‘;o?:nme)s; H:"“:"Ffr’:ﬂ 81 office (if any) of corporate debtor India, 769001
KJMAR JENA fo? all purposes, 6. | Insolvency commencement date in respect of | Order Pronounced on 12" June 2025

Registrar of Companies Cuttack, Odisha

Sd- PRAFULLA KUMAR JENA corporate debtor Order Received on 13" June 2025
# 7. | Estimated date of closure of insolvency resolution [ 09.12.2025
process
rHTAicK E-AUCTION Name and registration number of the insolvency (CA (IP) Payal Agarwal,
| Ffousing 8. [professional acting as interim resolution | Regn. No.: IBBINPA-001/IP-P-02254/2021-22/
BREL LI SALE NOTICE professional 13571 .
novable Property 9 Address and e-mail of the interim resolution g)sl’t;{(})ocglege Lane, Nimchour, Cuttack, Odisha- ;
ncial Assets and Enforcement of professional, as registered with the Board Ermail. a'garwalpayalz’ooa@gmsil. com
ment) Rules, 2002 .
slow glescribed immovable property Address and e-mail to be used for | Old College Lane, Nimchouri, Cuttack, Odisha-
ten by the Authorised Officer of 10.|correspondence with the interim resolution | 753002,
i), will be sold on “As is where is” professional Email- swastikispat.cirp@gmail.com
Sioc et 1 on Dot Rl YN submission of claims 26.06.2025
Amount |Reserve Price / Classes of creditors, if any, under clause (b) of
Dues EMD / 12.| sub-section (6A) of section 21, ascertained by [ NA
Bid Increment the interim resolution professional
13.|Names of Insolvency Professionals identified to | NA
Rs.z,gss.z:;ﬂﬂﬂ' Rs.6,40,46,000/- acl as Authorised Representative of creditors in
31.03.2025 + / a class (Three names for each class)
further interest | Rs.64,04,600/- 14./(a) Relevant Forms and Web Link:
- & expences / (b) Details of authorized representatives are https:/ibbi.gov.in/en/home/downloads
thereon Rs.6,40,460/- available at: Physical Address: Not Applicable
: Notice is hereby given that the National Company Law Tribunal, Guttack bench has ordered the
0P.M ; commencement of a corporate insolvency resolution process of Swastik Ispat Private Limited on
nkr;et..com 12" June 2025.

The creditors of Swastik Ispat Private Limited, are hereby called upon to submit their claims with
ip the EMD amount with proof on or before 26™ of June 2025 to the interim resolution professional at the address mentioned
- against entry No. 10.

29.07.2025 - | The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.
= A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
ite: jonbankofindi . authorised representative from among the three insolvency professionals listed against entry No.13 to
W.unjonbankofin i Il act as authorised representative of the class [specify class] in Form CA.
=NFORCEMENT)RULES 2002 Submission of false or misleading proofs of claim shall attract penalties.
 Rules, 2002 . Sd/- Payal Agarwal

ove mentioned date . Interim Resolution Professional of Swastik Ispat Private Limited
T ” Place : Cuttack ™\ Reg No: IBBIIPA-001/1P-P-02254/2021-22/13571
rfimﬂ Union Bank of India we: 15.06.2025 AFA Valid till 31st December, 202#
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